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MemBERS OF HANDI-
CRAFTS BOARD

*26. Surt RAM SAHAI: Will the
Minister of COMMERCE AND INDUSTRY
be pleased to state whether the
tenure of members of the Handicrafts
Board has been fixed?]

Taeg MINISTER oF INTER-
NATIONAL TRADE 1§y THE MINIS-
TRY or COMMERCE anxp INDUS-
TRY (SHrr ManNuBHAI SHA®): It 1is
proposed to fix the tenure of the
Board as two years.
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Surr DEOKINANDAN NARAYAN:
May I know if the Board is going to

be combined with the Khadi Com-
mission in the near future?

SHrt MANUBHAI SHAH: No such
suggestion is under consideration.

Surt FARIDUL HAQ ANSARI:
May I know if there is any honora-
rium paid to the members of the
Board?

Surt MANUBHAI SHAH: Nothing
except T.A. and D.A. normally per-
missible to all such Boards. Only the
Member-Secretary gets
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SurimaTr JAHANARA JAIPAL
SINGH: May we know how long
each one of the present members has
been on the Board and are new
members taken in from time to time?

SHrr MANUBHAI SHAH: From
year to year as the tenure expires
fresh members are being inducted. If
the hon. Lady Member examines the
composition from 1956 she will find
verification of what I say,
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+[MEASURES TO REDUCE ESTABLISHMENT
EXPENDITURE OF HANDICRAFTS BOARD

*27. Surt RAM SAHAI: Will the
Minister of COMMERCE AND INDUSTRY
be pleasedq to state:

(a) whether any measures have
been taken to reduce the establish-
ment expenditure of the Handicrafts
Board; and

(by if so, what are those measures
and what has been the result there-
of?]

Tae  MINISTER or INTER-
NATIONAL TRADE 1N THE MINIS-
TRY or COMMERCE anp INDUS-
TRY (SHrt MANUBHAT SHAH): (a)
and (b) On the whole the establish-
ment expenditure has to be increased
to cope up with the growing and
enlarged activities of the Board.
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+[ 1 Hindi translation.

i[ 1 English translation.
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SHriMaTI JAHANARA JAIPAL
SINGH Will the hon Minister please
tell us what expenditure hag been in-
curred by the Board on foreign ex-
perts since 1ts mception?

Serr MANUBHAI SHAH Well, if
the hon Lady Member puts a sepa-
rate question, I shall give the figure
Usually speaking in handicrafts pro-
motion, we believe that, the Indian tra-
dition 15 of such a high order that not
many foreign experts are required
Yet where we feel that the induction
of a few foreign aitisans and experts
I specialised lines 1g necessary, we
have never hesitated to use such agen-
cles
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Surr DEOKINANDAN NARAYAN
May 1 know if this Board has 1ts
hranches in different States and, if so,
i what States?

Suri MANUBHAI SHAH In all the
States The Board has an all-pervad-
ing activity It has centres of 1ts
own It has its own emporia and
traiming centres and carries on various
activities connected with the revival
of the Indian handiciafts

Surt S C DEB May I know whe-
ther the staff employed by the Handi-
crafts Board 1s on a temporary or a
permanent basis?

[ RAJYA SABHA ]
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Surt MANUBHAI SHAH: Liake all
Boards, there are temporary posts and
there ale permanent posts Most of
them are permanent.
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SurmvMatt JAHANARA  JAIPAL
SINGH Is there any  Evaluation
Committee and, if so, how often 1s
evaluation bemng done and are there
any evaluation reports?

SHrr MANUBHAI SHAH Yes, Sir
Actually evaluation wag done by a
high-powereg committee and the Re-
port had been laid on the Table of
the House If the hon Lady Member
1s interested I will send a copy to
her

INDO-CHINESE  CORRESPONDENCE ON
BORDER DISPUTE

*28 Sarr DAHYABHAI V PATEL
Will the PRIME MINISTER be pleased
to refer to the answer given to
Starred Question No 37 in the Rajya
Sabha on the 14th March, 1962 re-
garding Indo-Ching border dispute;
and state

(a) whether there has heen any
further correspondence between the
two Prime Ministers for settling the
border dispute, and



